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THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) Yes, Sir 
A portion of Punkha Road aproxi- 
mately 1300 metres is in a bad state 
of repairs

(b) This part of the road does not 
remain submerged m water dunng the 
rain& However, there is no lighting 
arrangement on this portion of the 
road

(c) and (d) The stretch of road 
approximately 1300 metres which be­
gins from the railway crossing to the 
place where it joins the Station Road 
falls within the Delhi Cantt This was 
originally built by the civil authon 
ties This portion has now been re­
classified as Military Road w ef 
13-3-1978 Prior to this essential re­
pairs costing Rs 54,645 were carried 
out by Headquarters Delhi Area in
1974-75, although it was not under the 
control of Defence at that time Head­
quarters Delhi Area have now sanc­
tioned a project lor improving, widen­
ing and provision of street lights, road 
drainage on this road at an estimated 
cost ol Rs 4 83 lakhs. The road will 
also be widened from its existing width
ol 4 876 metres to 7 315 metres.

Ownership of nerwap«pera

AB32 K1RIT BIKRAM DEB
BURMAN Will the Minister of INFOR­
MATION AND BROADCASTING be 
pleased to state

(a) whether Government propose to 
set up a new panel to study the ques­
tion ol ownership of newspapers by big 
Houses, and

(b) if so, the proposed terms ol 
reference of this panel?

THE MINISTER OF INFORMA­
TION AND BROADCASTING (SHRI 
L. K ADVANI): (a) Yes, Sir It has 
been decided to set up the Second 
Press Commission which is expected 
td* examine inter-alia the ownership 
pattern and financial structure of 
organs ol the Press

(b) The terms ol reference are being 
finalised.

Tenders regarding purchase of deep 
striking planes

9833 SHRI K LAKKAPPA Will 
the Minister of DEFENCE be pleased 
to state

(a) the number of proposals received 
by Government and/or under consider­
ation of Government for purchase ol 
deep stnke penetrative planes from, 
abroad,

(b) whether any global tender was; 
invited for the purpose,

(c) if so, the details thereof and* 
alongwith the number and names ol 
the countries which responded to such 
global tender, and 11 not, why not,

(d) wMtiker it is a fcct tfeat Gov- 
erameitf ate only processing various 
offers Isom British flnps; and

(e) 4  sp, the reasons therefor*

THE MINISTER O? DEF|NCS 
(SHRI JAGJIVAN RAM), (a) Thrt* 
proposals namely those from the manu­
facturers ol the French Mirage Fl, the 
Britisher Jaguar and the Swedish 
Viggen are under consideration in this 
regard.

(b) and (c) We do not invite global 
tenders in the case ol such sensitive 
defence equipment. On the basis ol 
information gathered by our Air Force 
experts, published material and similar 
other sources of information, the above 
mentioned three aircrafts are under 
consideration

(d) No, Sir
(e) Does not arise

Recruitment Rules in JCB Press

9834 SHRI H S MAHALE- Will 
the Minister ol DEFENCE be pleased 
to refer to the reply given to Un-



starred Question 7321 on 19-4-78 
regarding promotion of employees of 
JCB Press and state:

(a) whether Government have 
accepted \he recruitment rules of all 
the categories of JCB Phololitho Press 
on the pattern or Government of India 
Presses as per reply given to USQ 
3313 dated 13-7-77; and

(b) if not, the reasons for not treat­
ing the reading staff of both the press 
of JCB as one unit for the purpose of 
their recruitment promotions, trans­
fers, etc?

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM); (a) Yes, 
Sir. The Recruiment Rules for the Staff 
of JCB Photo Litho Press have been 
framed on the pattern of the Rules m 
the Government of India Press with 
minor changes to suit the require­
ments of the JCB.

(b) This may be considered when 
the Letter Print Section of the JCB 
starts functioning under its own con­
trol. At present, the Letter Press is 
a part of the Government of India 
Press but officers and some sHaff of 
the Letter Press are borne on the 
strength of"JCB.
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Rs. 30 lakhs Subsidy to M/s. Hindus­
tan Lever Ltd.

9836 SHRI D AMAT: Will the
Minister of INDUSTRY be pleased to 
state;

(a) whether Union Government 
have given a subsidy of Rs. 30 lakhs to 
M/s. Hindustan Lever Ltd. for "setting 
up industrial units in different back­
ward areas in the country; and

(b) if so, the details in this regard 
and what are the areas of Orissa 
State which will be covered?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (KUMARI 
ABHA MAITI): (a) and (b).
M/s. Hindustan Lever Limited have 
been granted a subsidy of Rs. 15 
lakhs for setting up an industrial 
unit, with a capital of Rs. 1 crores and 
32 lakhs, for manufacture of synthetic 
detergents at Bari Brahamana in the 
district of Jammu in the State sf 
Jammu & Kashmir. There is no in­
dustry In Orissa State being set up 
by Hindustan Lever Limited.
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